
 
 

GOVERNMENT OF TELANGANA 
ABSTRACT 

 

COVID -19 - The Epidemic Diseases Act, 1897 – Lockdown – Economic 

Slowdown – Certain Austerity Measures – Further Instructions - Orders – 

Issued. 

FINANCE (TFR) DEPARTMENT 

G.O.Ms.No. 35                                                       Dated: 06-05-2020 
              Read the following: 

1. The Epidemic Diseases Act, 1897 
2. The Disaster Management Act, 2005 
3. G.O.Ms.No.45, General Administration Department, dated: 

22.3.2020. 
4. G.O.Rt.No.13, Revenue (DM) Department, dated: 30.3.2020. 
5. G.O.Ms.No.27, Finance (TFR) Department, dated: 30.3.2020. 
6. Government Memo No.2978-.B/40/A1/TFR/2020, Finance (TFR) 

Department, dated: 31.3.2020. 
7. G.O.Ms.No.28, Finance (TFR) Department, dated: 3.4.2020. 
8. G.O.Ms.No.30,Finance (TFR) Department, dated: 7.4.2020. 
9. From the Director General (V&E) & E.O., Principal Secretary to 

Government (FAC), General Administration (V&E) Department, 
Hyderabad, Lr. No.89/V&E/A1/2020, dated:09.04.2020. 
 

&&& 

O R D E R: 

In partial modification of the orders issued in the references 5th, 7thand 
8threadabove and as requested by the Director General (V&E) & E.O., 
Principal Secretary to Government (FAC), General Administration (V&E) 
Department, Hyderabad in the reference 9th read above, Government hereby 
exempt the police personnel working in Vigilance& Enforcement, Telangana 
who are deputed forBondobast duties during the Lockdown period notified 
for containing the spread of Pandemic COVID-19from the operation of the 
orders on deferment of payment of salaries/wages, subject to obtaining a 
certificate from Director General of Police regarding involvement of such 
police personnel in Bondobast duty. 
 

2. The Director General (V&E) & E.O., Principal Secretary to Government 
(FAC), General Administration (V&E) Department,Hyderabad, The Director of 
Treasuries and Accounts, the Director of Works and Accounts, and the Pay 
and Accounts Officer, Hyderabad shall take necessary further action in the 
matter, accordingly.   

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF TELANGANA) 

 
 K.RAMAKRISHNA RAO 

PRINCIPAL SECRETARY TO GOVERNMENT 

To 
The Director of Treasuries & Accounts, Hyderabad. 
The Director of Works and Accounts, Hyderabad. 
The Pay and Accounts Officer, Hyderabad. 
The Director General (V&E) & E.O., Principal Secretary to Government (FAC), 
General Administration (V&E) Department, Hyderabad.   
Copy to: 
The Accountant General, AP&TS, Hyderabad. 
General Administration (Covid) Department. 
The P.S. to Chief Secretary to Government 



 
 

The P.S. to Chief Advisor to Government 
The P.S. to Prl. Secretary to Hon’ble C.M. 
The P.S. to Prl. Finance Secretary 
SF/SCs. 

 
// FORWARDED:: BY ORDER // 
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